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Mr. Speaker: Any question by any
of the Members who have sponsored
this?

Shri Jashvant Mehta (Bhavnagar):
The Deputy Minister has stated that
some portion of our land was tuken
by them in 1959 in the NEFA area.
May I know what was the position in
1961, what was the landq taken into
possession by the Chinese in 1961?

Mr. Speaker: The hon. Mecember
wants to know what was the position
in 1961 and whether some of our
territory was taken into their pos-
session by the Chinese in 1961.

Shri Dinesh Singh: No, Sir. I read
out a statement just now saving that
apart from Longju itself there was
no other territory taken by them.

Shri Hari Vishnu Kamath (Hoshan-
gabad): The statement saif “no seri-
ous intrusion”. Minor things might
have been there?

Shri Hem Barua (Gauhati): They
came to the village Roi.

Shri Hari Vishnu Kamath: What
is the difference between serious in-
trusion and ordinary intrusion? That
may be explained.

Shri Jawaharlal Nehru: Four or
five of them speak at time. It is diffi-
cult to distinguish. (Interruptions)
Again two of them are speaking.

Shri Nath Pai (Rajapur): Sir, if
we have not been heard we will make
it clear.

Mr. Speaker: If four Members
stand up and speak at the same
time. ..

Shri Nath Pai: Now only one is
standing, Sir.
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Mr. Speaker: 1 am referring to the
difficulty that is always experienced
by me as well as by any Minister
when four Members stand up and at
once start speaking.

Shri Nath Pai: Wec are sorry for
any inconvenience caused in hearing.
The hon. the Deputy Minister stated
that no serious type of event has taken
place. It implied by its very nature
that there was something which was
not very serious. May we, therefore,
know what it meant?

Shri Jawaharlal Nehru: The ans-
wer is perfectly clecar. In the NEFA
area there has not been a single
incursion etc., except for the fact that
two years ago or three years age
there was this Longju incident, and
except for the fact that two officers—
not a force—came down half a mile
to that village Roi. Except for these
two there has becn no attempt, to our
knowledge, of any incursion anywhere
on the whole MacMahon line.

DraTH oF TWO 1. A, F. SWEEPERS AT
1. A, F. Station, BarroLA, DELHI
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The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
Government regret to inform the
House of the unfortunate death  of
two M.E.S. swecepers on 16th  June,
1962. Three MLE.S. sweepers had becn
detailed to carry out periodical clean-
ing of sludge from the connecting
valve of the septic tank at the Air
Force Unit at Najafgarh. While nne
of them descended into the chamber,
the other two remained outside to
draw up buckets of sludge. After
some time, Shri Rup Chand, who was
inside the chamber, slipped and ‘ell

ASADHA 1, 1884 (SAKA)

Attention to Matters of 12500
Urgent Public
Importance

into the sludge. The other twg shout-
ed for help. One of them, Shri Jai
Lal, also descendeq into the chamber
to assist Shri Rup Chand. Other
persons rushed to the spot and three
of them hurriedly descended into the
chamber to assist Sarvashri Rup
Chand and Jai Lal, but as they were
overcome with giddiness, they had to
be pulled out. Ropes were let down
to rescue Sarvashri Rup Chand and
Jai Lal, who had fallen into the
sludge, but without success. The Fire
Brigade, which had also been sum-
moned, arrived and took out the
bodies of Sarvashri Rup Chand and
Jai Lal. It was found that both of
them had died due to suffocation. The
three other men who had been affect-
ed by giddiness were treated in the
M. I. Room of the Civil Hospital and
they have recovered.

A Court of Enquiry has been order-
ed by No. 3 Wing, L.AF. Palam. Fur-
ther details will be available when
the report of the Court of Enquiry
is received and the question of pay-
ment of compensation to the depen-
dents of the deceased will then also
be considered in accordance with the
rules,
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Shri Raghuramaiah: This is a nor-
mal type of work which occurs.

= qrrer : A T § R A€ war

Shri Raghuramaiah: This will be
translated in Hindi.
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As I was saying, this is normal
routine type of work once in six
months or so when the valves get
clotted up, Then somebody has to
descend and clean that a little bit. It
‘has been done sp twice a year for
the last 5 years. Nothing happened.
Tt is true this unfortunate accident
has occurred. We are certainly cxa-
mining whether anything can be done
to prevent the recurrence of such
‘unfortunate accidents in future.

Mr. Speaker: His question was
whether in this....

Shri Raghuramaiah: Certainlv  all
this will be looked into. We are first
awaiting the report of the court of
enquiry. Arising out of the finding..
we shall examine what can be done
both in the manner suggested by thc
hon. Member and otherwise.
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Shri Raghuramaiah: So far as the
MES is concerned, my information is
that unfortunately this js the first
incident of its kind. 1 might men-
tion that the sludge jtself was about
two feet deep, and every precaution
was taken to clear out uny gases, by
keeping the man-hole open for the
period required; also, there were ven-
tilators: and ecvery  precaution was
taken to sec that thc gases escaped;
the sludge itself was only two feet
deep. So, it is unfortunate that this
has happened, but certainly, all these
would be looked into when the court
of inquiry starts its work.

Some Hon. Members rose—

Mr. Speaker: I am not going to
allow those who have not put in their
names, to ask questions.

TRAIN TRUCK COLLISION NEAR TILRATH
StatioN oN N. E. RaiLway

Mr. Speaker: The next calling-at-
tention-notice is by 8hri P. R.
Chakraverti, Shri Bishanchander
Seth, Shri Bagri, Shri Ram Sewak



